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Tel No. 0484-2562465 Kochi - 682 031
Fax No. 0484-2562451 Post Box No. 2600
C2-9617/2016 ¢ Dated :04.02.2016
Sl _
OFFICIAL MEMORANDUM

Sub : Temporary Judicial First Class Magistrate Courts- Recruitment of
Office Attendants on contract basis-copy of notification -
forwarding of-regarding.

Ref: Notification No.E 642/16 dated 27.01.2016 of the Chief Judicial
Magistrate, Kollam.

A copy of the notification received from the Chief Judic_ial
Magistrate, Kollam for publication of the same in the Official Webhsite/High
Court Notice Board is enclosed herewith. The following Sections are requested

to take necessary steps in this regard at the earliest.

(By Order)
Enel :(1)
AnikKumar A.K
Assistant Registrar
y
3
To

1T Section, High Court
K Section, High Court
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